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PRADHAN iIIA111PI GARIB KALYAN ANNA YOJA]IA BENEFTCTARIES

1288. SHR! SHR!]TIIWAS PATIL:

Witt the Minisrer of GONSUMER AFFAIRS, FOOD AND pUBLtC
DrsrRtBurroN 5orttfrr rnr*, rrc-a $tt rr&rfto Ffr{uf *fr be preased to state:
(a) the details of suppty of food grains under pradhan rantri Garib Karyan Anna
Yojana (PMGKAY) during the pandemic period;

(b) whether there was an increase rn number of beneficraries due to the
Pandemlc; and

(c) if so, the detaits thereof;

(d) whether the Government is prannrng to provide the increased benefrciaries
further continued support by considering them as BpL; and

(e) If so, the details thereof?

ANSWER
THE TINISTER OF STATE CONSUMER AFFAIRS, FOOD AND

PUBLIC DISTRIBUTION
(sHRl ASHUY|N| KUMAR CHOUB EY)

(a): A quantity of approx 759.g7 Ltr foodgratns has beon afiocated to ar!
states/UT' under pradhan Mantri Garrb Karyan Anna yoiana (p cKAyxphases I-v).

(b) to (c): Govemment of lndla enact d Nationat Food secuder Act, 2013 which
provldes for coverage of about rio/o or the rurar and 5oyo of tho urban poputation
(670/o ol the totar poputatton of the country) for recerving hrghry subsrdrzed
foodgralns under Targeted pubric Dlstrlbution system (TpDs), whrch at Gensus20{{ comes to about 9i.35 crore. The coverage under the Act Is substanfiarty
high to ensure that art the vutnerabre and needy secflons of th. society got ats
benefit.

Section I of the Act provtdes that tho percentage coverage under the Targeted
Public Dlstributlon System ln rura! and urban areas for each State sha be
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determlned by the Gentrat Government and the totar number of pe.ons to
in such rural and urban aroas of the stato sha[ be carcurated on the b
populatlon estimates as per the censu3 of which the rereyant figures
publlshed. The responsibilityr of ldentifylng the eltgible beneficlarles under
their respectiye coyerage timlt, rests wlth the States/UTs.


